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give hFFefﬁ helow the detalls of the assets (immaovable, movable, bank balance, etc.) of

@J@%Yﬁe”’r .m\,r spouse and dependants*:

A.  Details of movable assets
| (Assets in joint name indicating the extent of joint cwnership wilt also have to be
W : given)
/ 5r. | Description Seif Spouse Dependant-1 | Dependant-2 | Dependant-3 ]
L e, S A (vﬁﬁrﬂﬂsl Name Nams . _Etc. Name
Yy 1 Cash — eaghs, Sort, ;
% S L 50,0000 50,000
\ (i) | Deposits tn |
Banks, Financiai | ~
2ecal Institutions And 53/ PPF {2 4
Non-Banking ,00,00 = > _
1e lL] 24 ! Financial 350 ooq[ T
| Companies gt '
{iily | Bonds, &
Debentures and
Shares in 1,00,000  _ N :,
‘companies o
(ivy | Other financial i i S
mstﬁ:utmns
NSS, Postal =
$avlngg, Lc = = - —
' Pc\lsdes, etc
(W) _gﬁ&ilgi}?ltiﬁﬁ H ONJ)A RENAULT
; méke. ete,) SHING | 19 ™ =
ot g Boat-dimr W | ;
[ Jeweﬁe ry (glve ;
f details of oL -140, P-3¢p
EV‘E.?’Q._“‘_': i Gol 5 QoL P -3504 gl 3 ap
e ;l‘*’afuﬂ‘} £,00,000/.| 16,00,000}
{wit). iOther assets, 4
o0 | such as values HOMEAPAL Home A Pﬂ'.’ .
] of claims / 4,00,000 ) aal—f i = e |
ihf:’erests 100,000h €,09,0 i

Excharege 1ﬂ respect of iisted‘ mmpanies and as per books in the case of non hsted
companies should be given.
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o Dependant here means a person substantially dependent on the income of the




B.

Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have Lo be indicated]
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|

I Description

| Self l Spouse

Mame |

.. Name(S)

“Dependant-1 | Dependant-2
__Hame

Etc. Name

Cependant-3 |

i)

f AQrtc‘Uitural Land
- Location(s)

-

Survey number(s)
- Extent (Total
measurement) {
-Current market value |
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Nonr&gricultural Land

- Lacation(s)

-'Survey number(s)

- Extent (Total

measuremant)
-Current market value

|

AﬂavavAJ Hore-
Locehm

- aKhigarr”

(i)

| Locatien{s)

measurement)
| - Current market
value

Bulldings (Commercial
and residential)

- Survey fdoor
um!:'uar(s}
- Extent (Total

()

i Houses,.’ Apartments,
| ete

- Extent (Tota
| measurement)

+ Location(s}
: Survey /door
number(s)

- Current market
vall.lt
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(v)
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(2)

lnter&st in property)

7 ;1‘ g;j.re herein below the details of my liabilities [ overdues to public financial
institutions and government dues:-

| -{ [Nelée ; Piease give separate detalls for each item)

F St

Ducrlpﬂnn

Financlal Institutions{s} /

Name & address of Bank /

Amount auutanmng as
on. ST P

ety

(i} Loans from Banks

CENTRAL BANK oF INDIA ~3, s:; 00d]—

Cla)

—— .....-]‘—'-'-...HA__. e ittt

{il} Loans fram financial
institutions

BANGALORE

(il ) Governmenl Dues:
{a) dues to departments
| dealing with government

il a¢commodation

NIL

L

(b) dues to depart-ﬁ'nants

i deahng with supply of

i‘water

NITL

| (c) dues to departments

| |'dealing with supply of
| electricity

K
%
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(d) dues to departments e i
deallng with telephones % i —
(g} dues to depariments
dealing with government
| transport (including s
aircraft and helicopters)
{f} Other dues, If any

(b} (1) Income Tax including
surcharge [Also indicate
the assessment year uplo
' which Income Tax Return B(g A PP T440 A it |
| filed. Glve also Permanent {

Account Number {(PAN}]
(i) Wealth Tax [Also
Indicate the assessment
year upto which Weaith i

¢ Tax petuen filed,] _ S
| {il) Sales Tax [Only in
¢ase of proprietary — =

twj Pmpe:’tyh“l_'a:( = . B ]

geteh i e |1y o014 checgd |
Gender . i m WF} ‘

Fﬁate of 'cfmﬁ o 215 1', 2, 1 3 9 A 1| (oo/mmiveyy
wseon o [F ] |
e | “ [ADMINIST RATWE CADRE, BLA SECT

{Full Name e.g. B.AS.-Bibar Administrative Service,

B.5.5, - Bihar Secretarlat Service etc, )

Home &E%T‘F‘ ' o MUNG\ E{{ | J

I_;;‘h'e!rgbv deciare that the above details are true to the best of my

~ knowledge and belief. .

| Plac& PATNA
- pate:, 15 02 2'4’

Note: Please sign each page of the declaration. Asset declaration form
' must ba in A4 size white paper with computer typed (single side)
in prescribed format,




